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Iy THE CEmTRAL ADNINISTRATIVE TaIsuvaL
PRINCIPAL B GiHCH
Ny DELHI
op 245/96 Date of docision 11.11,1996

04 1113/94
M 2-959/95

Haon'tle Smt.Lakshmi Swaminathan, Member (3)
Hon'bls Shri K,Muthukumar, Member (a)

stiri .ReRs. Sharmg, B

s/o Late Sh.C.L.Sharma - : .

R/o Shama Kuteer,Aonla 243301 ... Petitionez
Barsilley. o L

( 8y Advocate Sh.3.K. Aggarual )

1, Shri BhasKar girua,
, Secretary, L
' Ministry of Human Resource Developmant,
Department of Yputh Aff,irs
and Sports,
. Shastri Bhauan, Nsw Delhi~110001

2,8hri Julias Sain, CL
pirector General,

_flehru Yuva Kendra Sangathan,
East Plaza, I.G, Stadium,
New 08lhi-110004Q,

.

... Ressondante
(By .duocaote Shri Mm.M, sudan )
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{Hon'ble Smt.Lekshmi Suaminathan, Memoer (J)

$hri Aggaruay,iearnad counsel for thz np;li?:nt
cubmits thot in the light of the orders nas. ad hy Hio
regpondants datzd 8.11.1996,; to his represenbatihn Satod
29,10,1996 (both letters are tzken on r-cord),h 2 »izhos
Lo yithdray ~ this application. It is .- ~resumd

‘that the applicent uwould be palid salary etc.in acizodant

~

uith the rules,as assurad in the latter datsd 2,711,053,
e In vieuw ofthe above, permission to withdr o thin

U.ie is granted uwith liberty to the applic=nt to sritate
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furthesr, if he has any grjevance, in,accordant? with Lowe . oxo

In the circumstonces C.P,.. alsp stands yithdrawne Wy 2ow0T

to coasts .
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(K U thulsfar) (Smt.Lekshni 3uzninathan;
Member () Membar J)

sk

—_ M..,._,__M-M__Mu__.m‘ e = e






